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(c) what action is proposed to be initiated against the authorities responsible for

making this financial loss to the Air India?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (DR.
MAHESH SHARMA): (a) No, Sir.

(b) and (c) Do not arise.
International status of Raipur airport in Chhattisgarh

+1738. DR. BHUSHAN LAL JANGDE: Will the Minister of CIVIL AVIATION be

pleased to state:

(a) whether Raipur airport in Chhattisgarh has been declared as an international
airport;

(b) if so, the reasons for not providing facilities of international level there, till

date;

(c) whether more Air India flights for Delhi would be provided keeping in view

the number of passengers and demands from Raipur; and

(d) the time by when the facility of domestic air services would be made available
in Chhattisgarh?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (DR.
MAHESH SHARMA): (a) No, Sir.

(b) The airport at Raipur has been upgraded to international standards.

(c) and (d) The flight operations in the domestic sector have been deregulated and
it is up to the airline operators to provide air services to specific places depending upon
the traffic demand and commercial viability while complying with the Route Dispersal

Guidelines.
Streamlining of Al

1739. SHRI GULAM RASOOL BALYAWT: Will the Minister of CIVIL AVIATION
be pleased to state:

(a) whether it is a fact that there is inefficiency, mismanagement, mal-

administration and corruption in Air India (Al);

(b) if so, the complaints received in this regard during the last two years and the

current year, so far;

TOriginal notice of the question was received in Hindi.



